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CORAM Present:

C.P No.131/(MAH)/2017

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

SI(iNATURE

ATTENDENCE.CUM.ORDER SHEE-I OF THE HEARING OF MUMBAI BENCH OF THE

rq.qiloNnl- cor'rpew LAw TRIBUNAL oN t4't2 2ol7

NAME OFTHE PAFTIES: ANZ Capitat Pvt Ltd'

SECTION OF THE COMPANIES ACT: 66 of the Companies Act 1956

SIGNATIONS.N NAME D

ORDER

By looking at the ComPary Petition' since this Bench has noticed some

lncome Tax imPlications, the Petitioner is hereby directed to file an affidavit

disclosing tax imPlications and payments made in resPect to dividend tax and all

other remaining duet if any.

List this matter on 24.01.2018
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V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)

NATIONAL COMPANY LAW TRIBUNAL
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